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Telephont dues froyy Memberg of
Parliament

580. SHRI S. K. T. RAMACHAN-
DRAN: will the Minister of COMMUNI-
CATIONS pg pleased to state:

(a) the total arrears due from the
Members of Parliament in respect of use
of phones in Delhi and their constituten-
cies over and above the fixed ceiling; and

(b) whether Government propose to take
immediate steps to intimate to the Mem-
bers of Parliament at the ~nd of evaxv
month the number of phone calls made
by them from their Delhi and constitu-
ency phones in the month, so that the
Members are aware of the real situations
and adjus¢ the use of phones accordingly?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI P. V. RANGAYYA NA™ ™
The total arrears due from Members of
Parliameni including Ex-MPs in  respect
of use of phones in Delhi and other con-
stituencies over and above fixed ceiling as
on 31.5.1)91 is Rs. 3.93 crores.

[ RAJYA SABHA ]

to Questions 56

(b) At present intimation is peing given
on a bi-monthly basis. Action is how-
ever, now being taken to send the intima-
tion on 5 montaly basis with effect from
1-9.91.

Encounter between the BSF and the
Bangladesh Rifles at the Phulbani
Border

581. SHRI KRISHNA KUMAR
BIRLA:

SHRI S, S AHLUWALIA:

Will the Minister of EXTERNAL AF-
FAIRS be pleaseg to state:

(a) whether it is a fact that there were
a number of casualties on both sides in en-
counter between the BSF and the Bangla-
desp Rifles that took place sometime in
April, 1991 at the Phulbani border in the
Karimpur police station area of Nadia
district, West Bengal;

(b) if 80, what are the detalls thereof;
the clrcumstances Ton ¥ SRR 1T
ter between the BSF and the Bangladesh
Rifles; and

(¢) what action has been taken by
Government ai the diplomatic level to
avoid such incidentg in future?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHR] MADHAVSINH SOLAN-
KI): (a) Yes, Sir.

(b) In an unprovokeq firing resorted to
by BDR on a BSF patrol, one BSF con-
stable was killed and two other personnel
(a subedar and a constable) were injured.
In the ensuing exchange of fire, three
Bangladesy, Rifles (BDR) personnel were
reportedly killeq and one was injured.

The above incident was provoked by
some Bangladeshi cattle lifters who had
illegally intruded inty the Indian- terri-
tory and tried to lift some cattle under
the cover provided by Bangladesh Rifles.

Following the incident, a flag meeting
was arranged between the officers con-
cerned of BSF and BDR.



